
21.03.2025                                                                                        SUPPLEMENTARY CAUSE LIST 

 

1 

 

 

 

 

                      COURT NO. 48 

     HON'BLE MS. JUSTICE MINI PUSHKARNA 

 

 

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

n.shubhankar@dhc.nic.in 

 

MEETING LINK 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

64 W.P.(C)-3578/2025 
CM APPL. 16747/2025 
CM APPL. 16748/2025 

M/S. HOTEL HANS PRIVATE 
LIMITED  
V/s NEW DELHI MUNICIPAL 
COUNCIL 
  

MADAN GERA  

 OTHER DETAILS OF ADVOCATES: 
MADAN 
GERA(MADANGERA@YAHOO.COM)(9811085940)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)(0)(RESPONDENT) 
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   COURT NO. 08  

   HON'BLE MR.JUSTICE SACHIN DATTA 

 

CLICK HERE TO JOIN V.C. 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 

 

 

 

NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  

       

       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 

  

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

33 W.P.(C)-3579/2025 
CM APPL. 16749/2025 
CM APPL. 16750/2025 

M/S MAA NARMADA TRADERS  
V/s NATIONAL HIGHWAYS AUTHORITY 
OF INDIA THROUGH ITS CHAIRMAN 
  

PARMOD KUMAR KALIRANA  

 OTHER DETAILS OF ADVOCATES: 
PARMOD 
KALIRANA(PARMODKALIRANA@GMAIL.COM)(8054444639)(PETITIONER) 
SK OFFICE(ADVSKOFFICE@GMAIL.COM)(0)(RESPONDENT) 
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                      COURT NO. 32 

     HON'BLE MR.JUSTICE GIRISH KATHPALIA  

 

 

NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 

     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 

         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 

 

NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  

 

NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  

 

NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  

         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  

 

NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 

         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 

 

CLICK HERE TO JOIN VC  

 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

59 CRL.M.A. 8798/2025 
CRL.M.A. 8799/2025 
In W.P.(CRL)-1376/2024(Disposed 
off case) 

MOHD. AYOUB MIR  
V/s STATE OF NCT OF DELHI AND ANR 
  

SARTHAK MAGGON  

 OTHER DETAILS OF ADVOCATES: 
SARTHAK MAGGON 
(SARTHAK.MAGGON@SMLAWOFFICES.IN)(7045654395)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SARTHAK 
MAGGON(SARTHAK.MAGGON@SMLAWOFFICES.IN)(7045654395)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
SARTHAK MAGGON()(7045654395)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SPECIAL BRANCH LODHI ROAD-34/2002) 
W.P.(CRL) 865/2007 FILED BY HARBANS SINGH 
(DISPOSED ON : 2007-12-03 ) 
W.P.(CRL) 283/2009 FILED BY HARBANS SINGH 
(DISPOSED ON : 2009-03-17 ) 
W.P.(CRL) 1390/2009 FILED BY HARBANS SINGH 
(DISPOSED ON : 2009-10-14 ) 
W.P.(CRL) 1789/2010 FILED BY MOHD AYOUB MIR 
(DISPOSED ON : 2011-03-18 ) 
W.P.(CRL) 3299/2023 FILED BY MOHAMMAD 
AYOUB MIR (DISPOSED ON : 2024-02-29 ) 
 
P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
34/2002) 
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                      COURT NO. 22 

     HON'BLE MR. JUSTICE MANOJ JAIN  

 

 

 

Meeting link 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  

 

Meeting number 

 

2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

mjcourtmaster@gmail.com 
 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

59 CM(M)-534/2025 
CM APPL. 16751/2025 
CM APPL. 16752/2025 

POOJA BHASKAR  
V/s NARAYAN SINGH & ORS. 
  

KAMAL RAJ SAXENA  

 OTHER DETAILS OF ADVOCATES: 
PIYUSH 
PAHUJA(ADVKUMARUPENDER@GMAIL.COM)(8860459079)(PETITIONER) 
SUSHEEL(SUSHEELTIWARI.ADV2386@GMAIL.COM)(0)(RESPONDENT) 
NAVEEN SONY(NAVEEN.SONY3@GMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

21.03.2025. 
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